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(a) and (b). According to informa-
tion available 49 Central Ministers, 6 
Parliamentary Secretaries and one 
Chief Minister of State have furnish-
ed details of their assets and liabili-
ties. 

The Code requires a Minister only 
to furnish a declaration regarding his 
assets and liabilities annually by the 
31st March. The Ministers were no 
doubt informed on 29th October 1964, 
that the initial statement was expec-
ted to be given within one month, but 
the .period of 'one month was evident-
ly not adeqll'ate in all cases. 

The Code will apply to Ministers of 
State Governments and of the Gov-
ernments of Union Territories after 
the respective Governments have 
adopted it. According to informa-
tion available eight States including 
Union Territories have adopted the 
Code. 
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Non-Implementation of the three-
Language Formula 

*652. Shri Jashvant Mehta: Will 
the Minister of Education be pleased 
to state: 

(a) the names of the States which 
have not implemented the three-
language formula; 

(b) the reasons given for its non-
implementation; and 

(c) the action taken by Govern-
ment in this regard? 

The Minister of Education (Shri 
M. C. Chagla) (a) and (b). The States 
have generally accepted the formula 
and introduced it with modifications 
to suit local conditions. 

(c) The Ministry of Education has 
been persuading the States to adhere-
to the formula. 
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